
Electric Slacken at Naval Head­
quarter*

fShri Snbodh Hansda:
41S6.4 Shri S. C. Samanta:

I  Shri B. C. Majhl:
Will the Minister of Defence be 

pleased to state:
(a) whether it is a fact that two 

electric stackers at Naval Head­
quarters could not be put to use due 
to different current being available 
at the station;

(b) if so, whether the induction 
motor required to put them into oper­
ation has been purchased; and

(c) how much extra amount had to 
he incurred on these purchases7

The Deputy Minister of Defence 
(Shri Raghuramaiah): (a) Yes, Sir

(b) Contract action for the pur­
chase has since been completed by 
the Director General of Supplies and 
Disposals, but supply is yet to mater­
ialise.

(c) Rs. 2,266 00 nP

Manufacture of Aircrafts in H.A.L.
41S7. Shri Bam Krishan Gupta: Will 

the Minister of Defence be pleased to 
state:

(a) the number of aircrafts and 
different kind of planes manufactured 
at Hindustan Aircraft (Private) 
Limited, Bangalore during 1958;

(b) how many more are planned to 
be built during the rest of the Second 
Plan period; and

(c) the nature of the steps propos­
ed to be taken to expand the factory7

Hie Minister of Defence (Shri 
Krishna Menon): (a) and (b). During 
the year 1958, HAL manufactured 
Vampire Jet Fighter and Trainer air­
craft, Hindustan Trainer-2 aircraft and 
developed an ultralight aircraft It 
is not in the public interest to dis­
close tiie number of military Aircraft 
manufactured
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(c) The production of the Gnat; 
the Orpheus engine and the Integral 
rail coache* are among the large scale 
projects undertaken by HAL. The 
Design Department of the Factory has 
been expanded by the appointment of 
a team of aeronautical experts, who 
are engaged in designing and develop­
ing a modem Aircraft.

Bank Advances against Food Grains

f  Shri Bam Krishan Gupta:
4158.  ̂ Shri S. M. Banerjee:

[  Shri D. C. Sharma:
Will the Minister of Finance be 

pleased to state the level of bank 
advances made against food grains 
during the year 1958 (grain-wise)?

The Minister of Finance (Shri 
Morarjl Dead): A statement showing 
ho level of advance* by scheduled

banks against food grains during the 
year 1958 grain-wise is placed on the 
Table of the House. [See Appendix 
VIII, annexure No. 39].

Income-tax Evasion

{
Shri S. M. Banerjee:
Shri Jhulan Sinha:

Shri Frakash Vir Shastri:
Will the Minister of Finance be 

pleased to state:
(a) whether any assessment has 

been made as to what amount of 
income-tax is being evaded annually 
m the country;

(b) if so, what positive steps have 
been taken to end this evasion; and

(c) the results achieved so far?

The Minister of Finance (Shri 
Morarjl Desai): (a) Attention is
invited to the Note placed on the Table 
of the House on the 30th May, 1956.

(b) A statement giving the required 
information is placed on the Table of 
the House. [See Appendix VIII, 
annexure No. 40].

(c) The results achieved are not 
capable of easy quantitative measure-

1881 (SAKA) Written Answers 15536

112Ai LSD—8



15537 Written Annoert MAY 7, 1959 Written Antvotm I5 f3 ?

zaent because it is difficult to isolate 
a particular portion of a year’s 
revenue as being attributable to the 
measures adopted for checking tax 
evasion.

Snspenrion of Industrial Workers In 
Defence Establishments

41C& Shri 8. M. Banerjee: Will the 
Minister of Defence be pleased to 
•tate:

(a) whether the industrial worker 
in Defence establishments whose sus­
pension order is removed does not 
get his full pay and allowances; and

(b) if so, the reason therefor?
The mnfefter ol Defence I Shri 

Krishna Menon): (a) and (b). On 
removal of the suspension order, when 
an industrial worker rejoins duty, he 
receives the difference between the 
pay admissible for the suspension 
period at the rate last drawn and the 
subsistence allowance already paid 
subject to a maximum of 15 days pay 
in accordance with the existing terms 
and conditions applicable to industrial 
employees.

Drawing and Surgical Instruments

4161. Shri S. M. Banerjee: Will the 
Minister of Defence be pleased to 
state:

(a) whether drawing and surgical 
instruments are likely to be manufac­
tured in the Ordnance Factory, Dehra 
Dun; and

(b) if so, when?

The Deputy Minister of Defence 
(Shri Ragharamaiah): (a) and (b).
Drawing and surgical instruments, 
such as Drawing Instrument Sets, with 
spares, Forceps, Dissecting Fine/Plain 
etc. are already under production at 
Ordnance Factory, Dehra Dun. In 
addition, Blood Pressure Instrument, 
Stethoscope and Syringes are under 
development in the factory. Proto­
types have already been produced; 
regular production must depend upon 
the requirements.

T J . Patients la D eta w  Establishment*

4162. 8hrl S. M. Banerjee: Will the 
Minister of Defence be pleased to
state:

(jO whether T.B. patients working 
in pefence establishments are entitled 
to 1.8 months leave for treatment;

(p) if so, whether they get their 
full pay for the entire period; and

(C) if not, whether half pay is 
giv£n*

<fhe Deputy Minister of Defence 
(Sipl Bagharaaulab): (a) to (c). A  
statement is laid on the Table. [See 
Appendix VIII, annexure No. 411.
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